
HIT E M NO.40              R E G I S T R A R COUR T.1       SECT I O N XV I A

         S UP R E M E CO U R T O F I N D I A
                R ECO R D OF P R OC E E D I N G S

            B E F O R E TH E R E G I S T R A R M.P. B H A D R A N

         TRA N S F E R P E T I T I O N (CIV I L.) NO(s). 1137 OF 2008

NAN D I T A B I S W A S                            Petitioner(s)

                VE R S U S

RA J KU M A R B I S W A S                              Respondent(s)

(With appln(s) for stay and office report )

Date: 22/04 / 2 009 This Petition was called on for hearing today.

For Petitioner(s)
                        Mr Anil Kumar Gupta, Adv.
                Mr. Chander Shekhar Ashri,Adv.

For Respondent(s)

        UPON hearing counsel the Court made the following
                  O R D E R

            Petitioner has not filed application for substituted service.

            Hence, place before the Hon’ble Judge in Chambers with an

office report for default of the petitioner.

                                                                    (M.P.B H A D R A N )
                                                                        Registrar

hj


